RAJYA SABHA [5 December, 2006]

HaEe 39 TR | F BT, 39S 9% 30 fow 1€ F S H 9F o), Ig @+
qft mae 9 St ¥ 1 3R g fe ot s @, @ S e e woTeRn
T 3 S T A €, 6 S rays Bt §, RN 78 a6 Sl 19w w5t
., geen st R, e Aeft e, AR SfTorRe e SR @ T E T
Y& Y At ().

ot wREe e wyafd S, 73 A Wi = o st forg e @ Foeht demee
T B ... ()., R a1 S 3T FE, § eyt ThY a9 @R &1
Thdl & fF f5H F1 fae s F T WA G, Al m i FI 9 g,
off 99 €, e off faFifE 9% # through S €, saR Hisge 1 A6 9 <o) el
T R\ .(HIUF)... G Sf, 98 79 e W fafd & s ar diRew
e A Fel I T §, THRA {1 FH &9 W R A geem =ea €

Maintenance of cemeteries

*187. SHRI MAHENDRA MOHAN: Will the Minister of TOURISM be
pleased to state:

_ (a) whether it is a fact that the foreign citizens are visiting India to see
the cemeteries of their forefathers in Lucknow, Kanpur, Meerut and other
places;

(b) whether itis also a fact that their number is likely to increase in the year
2007 in view of 150th year of the First War of Independence in 1857; and

(c) if so, the arrangements made by Government in this regard for the
tourists and the maintenance of these places?

THE MINISTER OF TOURISM AND CULTURE (SHRIMAT! AMBIKA
SONI): (a) to (c) A Statement is laid on the Table of the Sabha.

Statement
(a) Yes, Sir.
(b) Yes, Sir.

(¢) The protected cemeteries with the Archaeological Survey of India
are maintained and conserved in accordance with the Archaeological norms
and principles. All the field staff of Archaeological Survey of India has been
directed to keep these monuments in presentable condition and extend
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full cooperation to the visitors. Ministry of Tourism, under its scheme of
Productinfrastructure Development for Destinations and Circuits extends
central financial assistance to States/UTs for development of tourism
infrastructure of places prioritized in consultation with them. in addition,
the State/lUT Government concemed have also made suitable arrangements
for the tourists visiting various places.
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DRI notices orrpurchase of imported cars

*188. SHRI MOTIUR RAHMAN: Will the Minister of FINANCE be p_leased
to state:

(a) whether Directorate of Revenue Intelligence has issued notices to a
chosen few with regard purchase of imported cars;

(b) if so, the details of the persons to whom DRI had issued notices
giving reasons therefor,;

(c) whether senior bureaucrats etc. have been let off in the matter of
purchase of imported cars; and '

(d) if so, the reasons therefor?

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): (a) to (d) A
statement is placed on the Table of the House.

Statement

(a) The Directorate of Revenue Intelligence has booked cases regarding
the import of cars under the EPCG Scheme and TR Rules at concessional
rates of duty and the unauthorized transfer of such cars to some individuals.
During 2005-06 and 2006-07 (upto July), DRI had seized 113 (of which 103

33



